OFFICE OF THE PRINGIPAL DISTRICT & SESSIONS JUDGE - EAST DISTRICT
KARKARDQOMA COURTS, DELHI

It is hereby ordered that Ms. Ravinder Bedi, Additional District Judge-02, posted at
Shahdara Disuict, Karkardooma Courts, Dethi, shall hold the Court in Court Room No.52,

2™ Floor, B-Block, Karkardooma Courts, Delhi, with immediate effect.
L)

otra}
Principal Distrift & Sessions Judge : East District
yy ardooma Courts, Delhi.
No. S5 - <31 /Pr. D&SJ (Bast)/KKD/Delhi Date: 1%2123o33—

Copy for information and necessary action to:-

1. The Registrar General, High Court of Delli, New Delhi.

2. The Principal District Judge & Sessions Judge (HQs), Tis Hazari Courts, Dethi.

3. The Principal District & Sessions Judge, Shahdara District, Karkardooma Courts,
Deihi.

4. The Principal District & Sessions Judge, North East, Karkardooma Courts, Delhi,

5. The Administrative Civil Judge, East, North-East & Shahdara District, Karkardooma
Courts, Deihi,

6. Officers Concerned.

7. The Chicf Public Prosecutor, East/ North Bast & Shahdara District, Karkardooma
Courts, Delhi,

8. The Secretary, Shahdara Bar Association, Karkardooma Courts, Delhi

9. The Incharge, Care Taking  Branch/Facilitation Centre/PRO/Computer

Branch/CMM Office, East/ North East \Syaara District, Karkardooma Courts,
Delhi.

Vio/l\’orice Board.
1. Web-Site Committee, Karkardooma/Tis Hazari Courts, Delhi.

12. For uploading on LAYERS.
13.Concerned File,

Principal District & Sessions Judge : East District
Karkardooma Courts, Delhi.
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